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U.A. No, 251/95 Date of decision 21,8,96

Hon'bie amt, Bakshmi Suaninathan, feaibsr (B) .

o hr i G.KpGaur,
son of Late- A,B .i-,G aur ,
bjor king . as'G y,3 tore s and Purchase officer,
in the Central Building. Research
Insticuta,
hoorkse (U ♦ P » )-247 667

c . . Applican t

(None for the applicant )

\is,

1, Council of Scientific ^
Industrial I'l a search

'Anus and h an Bhauan,
R af i Rarg, N/Geihi-I

2, Dirsctor
Central Building Resaarch Institute
R-oorkee (U, P ,}-247567

■  ̂ ,,, ■ R GSpondont 3
(None for the respondents )

R d L j j!

(Hon'ble Smt, Lakshmi Suaminothan, Tlembar (A)

IS for the parties euen on the second

call. It is noticed that the applicant was pot

present on 17,7,96 and the. case has remained on

■board since 16,3,96,

In t.he abowe circumstances, it appears that

the applicant is no longer interested in pursuing

this case, OA is accordingly dismissed for defaolt

and nan prosecutiin.

( Smt, Lakshmi 5 m amina tTfan'
nomb9x(0)

sk


